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Emplementation of scheme regarding
intensive cultivation of vegetables

3354. SHRI S. A. DORAL SEBAS-
TIAN: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) the details of the scheme for
intensive cultivation of wvegetables in
major cities in the country as has been
announced by the Ministry recently;
and

(b) in how many cities this scheme
is being implemented and the guantum
of vegetables grown under such
schemes?

THE DEPUTY MINISTER IN THE
MINISTRIES OF AGRICULTURE AND
RURAL DEVELOPMENT (KUMARI
KAMLA KUMARI): (a) The scheme
for Intensification of Vegetable Fro-
duction for Internal Consumption and
Expert with an outlay Rs. 6.0 crores
during the 6th Plan has been envisaged
with a view to increase the vegetable
preduction by area expansian and pro-
ductivity per unit area. The post-
harvest handling, standardisation of
packaging, regulated supply of vege-
tables, supply of inputa and technical
know-how would also be the objectives.

Special emphasis will be laid on
production of quality vegetables for
export. Vegetables of standard grades
acceptable in the foreign markets will
be preduced, Vegetable production
will be concentrated around big cities.
Provigion for collection centres, grad-
ing and packing houseg and supply of
non-monetary inputg have also been
taken care of. Attention to encourage
kitchen/nutrition gardens will also be
paid under this scheme.

(b) The scheme is to be implemented
in 15 citjeg in the country. It will
cover an estimated area of 25,000 hec-
tares resulting in an aditional produc-
tion of 7.5 lakh metric tonnes of vege-
tables.
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Demarcation of area of Sadhnagar
Colony, New Delhi

3355. SHRI SHIBU SOREN: Will the
Minister of WORKS AND HOUSING
be pleased fo state:

(a) whether Sadhnagar Part—IJ in
Palam Colony, New Delhi has been
regularised and if so, the areas cover-
ed inder Sadhnagar Part—II, with
demarcation and other details thereof;

(b) whether Sadhnagar Part—II
covers the whole areas of Sadhnagar,
if not, 'when the rest of the parts are
propoSed to be regularised: and

(¢) whether Government are also
considering to regularise the Indira-
park Mohalla in the same colony: if so,
when and details thereof?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) to (c) The information
is being collecteq and will be laid on
the Table of the Sabha.
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